an=

Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now Papers to be laid on the Table.
THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): Madam, I beg to lay on the Table:

(1) A copy of the Annual Report (Hindi and English versions) of the
Aeronautical Development Agency, Bangalore, for the year 2014-
2015, alongwith Audited Accounts.

(2)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Aeronautical Development
Agency, Bangalore, for the year 2014-2015.

[Placed in Library, See No. LT 3954/16/15]

ugH, o 3ie weaH e i (off averarst Broy) : st sdicen, & dudft afaifdram, 1956 &t arar 6190 & su-aret (1) s sicwka Bl udll & var-uas gfer (Bed
cre St Jivavavr) Asi ueel U2 I § (-

(1) Aottt atter dsedtor wrderer RIBR, orf Rech B ad 2014-2015 s asrefazur 6t sz gt Awha

(2) digtorer Jaifer §53dtor wrdNer RIARS, o e w1 ad 2014-2015 wr aftfes gRfger, Azmudidi A den 3o 1 Briqu-asrRmsiems 61 Rufre,
[Placed in Library, See No. LT 3955/16/15]

FHar iz Fcon GiefBrbt sicft (off 2fd ofws gac) & aweasr waleen, A ool uey s veer vz Fxwa g -

(1) dusht siftiforest, 1956 61 arer 6190 6t u-rrer (1) A sicwlr Rroreraa wdl G vw-va gy (Bod! aen sl 2z o:-

(w) (vew)  hedbrr Qudts sfEen fifirs, oif Reell » ad 2014-2015 & wrkou
ot st grer efter |

(a) efieblr Quda sfEan fifies, of RBeeht o af 2014-2015 o1 aftfa
yferdeot, Arzmudfdner = aen o1 uz Bric-nardrznudtsmes 6t i |

[Placed in Library, See No. LT 3956/16/15]
(=) (uw) smea dar Bewm fifies, of Reell & o 2014-2015 & @R 6
HIGIE gran aflte

(@) s ar Bew RBRs, of Jeelt o ad 2014-2015 @1 aifffe yfedesr,
Az xt aen Jor w2 Prii-aacznadisr 6 Rufder |

[Placed in Library, See No. LT 3957/16/15]
(a1) (ew) waoER eellwior e fifies, o Reclt & ad 2014-2015 & oriaou 6
IR GRI A |

(aY) wrgoPR dfiwor Bem fifies, af edft o af 2014-2015 @1 aftis
yferiger, AEmusianT A=) aen 3o w2 PrRigw-Aercnustems 6 e |

[Placed in Library, See No. LT 3958/16/15]
ARIRE B oreirrs AT scacifera seftforifer evs ford, fad & o
2014-2015 ¥ aiftfes yffgor &t was yfer (Bodt aen 3l sivaszur) aen

(2) (=0)  ermusifre aa,

(a1) dArmre vz verrs AsaRa soaciae sftforfier vos ad, saf b af
2014-2015 & wrhmun it R g Aeften & v gfer (Rodt aen sPjsh
JaanT)

[Placed in Library, See No. LT 3959/16/15]

e wir Buewidfe diiw wsairs dwifder, yit B ai 2014-2015 b @fifas

yferdigor &t v gfer (fBod aen aEel Fizaseon) aen drzmudifdia a2y,
(3) (ww)

(aY) Jer wiz acudie 3w vsairs dwEds, yor & af 2014-2015 & @riawor
ot e grr Aeften & v yfer (Rodt aen asjph ),



[Placed in Library, See No. LT 3960/16/15]
dlgrorel swRifea Jcr Afdder sonifes, af Reclt » af 2014-2015 @

aiftfes yferdcar &t v gfer (f&od! aem sP)Eh ) den st a,
(4) (ew)

(a1) otomre swRifeaa Jcr AR somfees, of fGeclt & af 2014-2015%
@Rl &I AR grr wwiten &t ve gfer (Bodt aen sE)E! ema),

[Placed in Library, See No. LT 3961/16/15]
Jer iz Mefea wh sdadiferan daeidist, gt & ad 2014-2015 %
(5) (ew) @ftier gferdicor &t v yfer (Bodt aen sEsh sivsaon) aen erzmadiidm o
B

(@) ez v Afeea vi sdadiae Saeitsl, gt B ad 2014-2015 ¥
DRI 61 IR grT wWten &t v yfer (Bodt den sBEh dxmann),

[Placed in Library, See No. LT 3962/16/15]
Jifueder 2aoieioft urast sifws sfEen, orf Beeft B ad 2014-2015 ¥ aiftfas

yferdicor &6t v yfer (Rod aren sl sizaseun) aen daaudifdn o,
(6) (ew)

(&) Jiucder 2aoileifsfl urad aifw $fEen, o8 Reehl » ad 2014-2015d
wrfw2ur 61 2R gri eflen & va gy (Bodt aen aP)sh sivaau),

[Placed in Library, See No. LT 3963/16/15]

(7) snefter gaaiars fforamres yiftiesaur afeiforemer, 1997 ot erar 37 ¥ sl ABras gramy dar (arizenser) it Acgers altarser gomy Jar Is spraen aoras (dlen o)
faforerar, 2015 st 15 areraz, 2015 5 smrzer B Frsiucy, 3 sifdRreaen e wiger 2. 305-25/2014-aeptes 3 yoofdi gu &, &) vas yfer (Redh aen sidsh sizasson),

[Placed in Library, See No. LT 3964/16/15]

(8) smacfier amoren w21 aiftiforemr, 1986 <t arar 10 &Y 3u-arer (1) ¥ aiewelor e siftrmaensit &) ww-ve yfer (Rodt aen sl Azaszor)o:-

(o) w3, 2578(ar) st 21 Breaz, 2015 & smeer b arstucy 3 geoifdiT g3 e
aen SNt 3ppRped d onfier aufera seuel & ddu A sAadifera sfv A
apga (aforard 25t & amavuman) anger, 2012 @) @] s siel &
anger e & any i §

(a)) oram 2579(ar) ot 21 Bresaz, 2015 & smer & s 3 gaifdeT g en
aen SNt swEpREEd 4 onfirer aufrar seurcl & ddu 9 saadiferawr i g

g (aifrar! g & anageraam) amder, 2012 @) aPp e s B
aner s & ars 3 &

[Placed in Library, See No. LT 3965/16/15]
atoratel deeye st saadiforas ws switoer dasieish, o Reeft & ad
2014-2015 & aiftfos yferdeor Bt v yfer (fZoct aen sEEh sewwr) aen

(9) (=) aznudifem A=
(a1) Srewrer sBeee diiw scacifora vus swidteror 2aoiteitoft, orf feett ¥ ot
2014-2015 & wrfanu & wwor grr witsn & oo gftn (Redt aen

el JFasaur),

[Placed in Library, See No. LT 3966/16/15]

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT PRAKASH NADDA): Madam, I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of

the National Institute of Health and Family Welfare, New
Delhi, for the year 2014-2015.

(i) A copy of the Annual Accounts (Hindi and English versions)
of the National Institute of Health and Family Welfare, New
Delhi, for the year 2014-2015, together with Audit Report
thereon.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Health
and Family Welfare, New Delhi, for the year 2014-2015.



[Placed in Library, See No. LT 3967/16/15]
(2) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the HLL Biotech
Limited, Kerala, for the year 2014-2015.
(i)  Annual Report of the HLL Biotech Limited, Kerala, for the year
2014-2015, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 3968/16/15]
(3) (i) A copy of the Annual Report (Hindi and English versions) of
the National Institute of Biologicals, Noida, for the year 2014-
2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Biologicals, Noida, for the year 2014-2015.

[Placed in Library, See No. LT 3969/16/15]
(4) (i) A copy of the Annual Report (Hindi and English versions) of
the International Institute for Population Sciences, Mumbai, for

the year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the International Institute for
Population Sciences, Mumbai, for the year 2014-2015.

[Placed in Library, See No. LT 3970/16/15]

(5 (i) A copy of the Annual Report (Hindi and English versions) of

the Indian Nursing Council, New Delhi, for the year 2014-2015.

(i) A copy of the Annual Accounts (Hindi and English versions) of
the Indian Nursing Council, New Delhi, for the year 2014-2015,
together with Audit Report thereon.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Nursing Council, New
Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 3971/16/15]
(6) (i) A copy of the Annual Report (Hindi and English versions) of
the Pasteur Institute of India, Coonoor, for the year 2014-
2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Pasteur Institute of India,
Coonoor, for the year 2014-2015.

[Placed in Library, See No. LT 3972/16/15]
(7) (i) A copy of the Annual Report (Hindi and English versions) of
the Jansankhya Sthirata Kosh, New Delhi, for the year 2014-

2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Jansankhya Sthirata Kosh,

New Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 3973/16/15]

(8) A copy of the Statement (Hindi and English versions) explaining reasons for not laying the Annual Reports and Audited Accounts of the following
institutions within the stipulated period of nine months after the close of the accounting year 2014-2015:-

(1) National Board of Examination.
(i) Post  Graduate Institute of Medical Education and
Research, Chandigarh.
(iii) Dental Council of India, New Delhi.
(iv) Medical Council of India, New Delhi.
(v) National Academy of Medical Sciences, Delhi.

(vi) All India Institute of Medical Sciences, New Delhi.



(vii) Indian Red Cross Society, New Delhi.
(viii) JIPMER, Puducherry.

(ix) Food Safety and Standard Authority of India, New Delhi.
() Indian Pharmacopoeia Commission, Ghaziabad.

(xi) Central Medical Services Society, New Delhi.

(i) All India Institute of Medical Sciences, Bhubaneshwar.

(xiii) All India Institute of Medical Sciences, Rishikesh.
(xiv) All India Institute of Medical Sciences, Raipur.
(xv) All India Institute of Medical Sciences, Patna.
(xvi) All India Institute of Medical Sciences, Jodhpur.
(3vii)) All India Institute of Medical Sciences, Bhopal.
(xviii) Indian Council of Medical Research, New Delhi.

[Placed in Library, See No. LT 3974/16/15]

THE MINISTER OF RURAL DEVELOPMENT, MINISTER OF PANCHAYATI RAJ AND MINISTER OF DRINKING WATER AND SANITATION (SHRI
CHAUDHARY BIRENDER SINGH): Madam, I beg to lay on the Table:

(1) A copy of the Annual Report (Hindi and English versions) of the
Institute of Rural Management Anand, Anand, for the year 2014-
2015, alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government
of the working of the Institute of Rural Management Anand, Anand,
for the year 2014-2015.

[Placed in Library, See No. LT 3975/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to lay on the Table a
copy of the Industrial Disputes (Central) (Amendment) Rules, 2015 (Hindi and English versions) published in Notification No. G.S.R.417(E) in

Gazette of India dated 25" May, 2015 under sub-section (3) of Section 40 of the Industrial Disputes Act, 1947.

[Placed in Library, See No. LT 3976/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) AND
MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI SHRIPAD YESSO NAIK): Madam, I beg to lay on the Table:

(1) () A copy of the Annual Report (Hindi and English versions) of
the National Institute of Naturopathy, Pune, for the year
2014-2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Naturopathy, Pune, for the year 2014-2015.

[Placed in Library, See No. LT 3977/16/15]

(2) A copy of the Statement (Hindi and English versions) explaining reasons for not laying the Annual Reports and Audited Accounts of the following
institutions within the stipulated period of nine months after the close of the accounting year 2014-2015:-

(i) Morarji Desai National Institute of Yoga, New Delhi.
(i) National Institute of Homoeopathy, Kolkata.
(iii) Central Council of Homoeopathy, New Delhi.
(iv) Central Council of Indian Medicine, New Delhi.
(v) Indian Medicines Pharmaceuticals Corporation Limited,
Almora.
(vi) Central Council for Research in Siddha, Chennai.

[Placed in Library, See No. LT 3978/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL AND MINISTER OF STATE OF THE



MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI PIYUSH GOYAL): Madam, I beg to lay on the Table:

(1) A copy of the Joint Electricity Regulatory Commission for the State of Goa & UTs (Multi-year Distribution Tariff) (First Amendment) Regulations,

2015 (Hindi and English versions) published in Notification No. JERC-18/2014 in Gazette of India dated 27th August, 2015 under Section 182 of the
Electricity Act, 2003.

[Placed in Library, See No. LT 3979/16/15]

(2) A copy of the Notification No. S.0. 2704(E) (Hindi and English versions) published in Gazette of India dated 6t October, 2015, regarding
modification in Schedule III of the Coal Mines (Special Provisions) Act, 2015 under sub-section (3) of Section 31 of the Coal Mines (Special

Provisions) Act, 2015, together with a corrigendum thereto published in Notification No. 5.0.2848(E) dated 16™ October, 2015.

[Placed in Library, See No. LT 3980/16/15]

w2 udl &g Rreora sigrermr & 5w aicfl, gener #ict wrifer 3 5w sidl, aififos, o Brorra iz derer siqrerr # s dicfl, uravr serf Ramer # s s aen
siaf¥er fmmer 3 wsw A (31, Bideg Bis) @ arast wdican,, & Parferfiaa ue smm ueer uz 235 & :--

§f¥eee sifv AddAeae g5, Aoors B ad 2014-2015 B arftfas

yferigar &1 v yfer (fBodt aen @R Fwmaun) den Sraradifde
(1) (=)

(@) sheeye siw AdfRmer s, Yooz d ad 2014-2015d
oriw B I grr Wwien o oo gier (Bedt aer aEEh
IFDI)|

[Placed in Library, See No. LT 3981/16/15]

crer daiferer ez, gas d ad 2014-2015 & aftfe yfercer &t

ueh gfer (faodt aen sP)el izaun) den cramsifan e
(2) (e)

(@) erer dwitfyeer ez, dag & af 2014-2015 & ol B woR
gt wfisn &b vas yfer (f&adt aen Bl sizazun))
[Placed in Library, See No. LT 3982/16/15]

sRccye diiw o, gaorar & ad 2014-2015 % afifo

gftrdgor &6t v yfer (fodt aen sEph izaser) aer craradifdm
(3) (&) gy,

(@) shceye siiw i, yaoraz & ad 2014-2015 & @rRiwr &
W12 g wften 61 v yfer (Boct aer s@fpl 2aon))

[Placed in Library, See No. LT 3983/16/15]

ololelel $f¥cege i aMsA bl s 33w, saorar & ad
2014-2015 & aifffs gfeRdcar &t wes gfer (f3odt qer sE)sh
(4) (2P) sizasaur) cren Azaradifen o

(@) Swwra $Reezge i ALA ool oS ¥, gaorar B ad
2014-2015 & @i 6t w1 g whten & ow gfer (Bodt
e 3Pl D))

[Placed in Library, See No. LT 3984/16/15]
(5) duott arfarferepr, 1956 @t et 619 &t 3u-arar (1) A sideka oo ugi & vw-ves yfer (fBadt aen siE)sh Jvasaon):::-

(w) (vw)  RformEr wrdyeme siiv §f¥er fRifies, sigarst ¥ af 2014-2015
¥ wrtasu G @R g wefen |

(Gr) er¥forme wreuleme sife sf¥ar feifes, sngest ot ad 2014-2015
w1 aftfo gfeldce, dxmudfdia R denr Io W foriqw-
Fercruiern 6 feraform |

[Placed in Library, See No. LT 3985/16/15]

(=) (vww) cufdrerr wrUe difw $fEen fRifdes, e b ad 2014-2015
pRias3ur B Jwe gran 3eflen |



(@)

(a1) (=)

(@)

() (o)

(an)

(s.) (w)

(an)

(6) (wm)
(@)

(7) (ew)

(1)

(8) (=)
(1)

sefdcrrz wredivewr aifw ¥ RifRs, sas o ad 2014-2015

@l affo gferger, JraEifda o @en Jo W Brigw-
aereraaters & ferafirr |

[Placed in Library, See No. LT 3986/16/15]

solaciforr wRulvenl 3w ifEen s, Fcua o ad
2014-2015 & @rid2ur & IR@r grI A@ten |

soaciforra rRuleel i ifEen fefics, Zoume @1 ad
2014-2015 @1 aiftfs yferdcor, crRamadifda o dem 3of W
Rriqm-seruien G Rufwi |

[Placed in Library, See No. LT 3987/16/15]

sfeeror Yar aredt foifdes, #jad & ad 2014-2015 & @rRiaszur &
I gra Iften |

sf¥eer o aredt fafies, dag @1 ad 2014-2015 o1 aiftfas
yferkicel, cradifdeT A aen Iof W forigo-aercraadiers &t
feroaforrn |

[Placed in Library, See No. LT 3988/16/15]

il onfdrhlar forer fom fefdes, doord & ad 2014-2015 &
DRI 6l DI G Wile |

acflar anfibla Ree fem fafies, doers o1 ad 2014-2015

ol affec yffdge, deaudifder A aenr Ja W foRigm-
Hareraradler 1 feraform |

[Placed in Library, See No. LT 3989/16/15]

aheg frrd sRecye, sameme & ad 2014-2015 & @i
yferdcel &1 v yfer (Zadl aen PRl Fizasaun) aen SRarudifde
x|

af¥treg foerd sRecee, sememe & ad 2014-2015 & wrRiww
&1 w12 grar wften 6 v gfer (fBsdt aen sEE sizaau))

[Placed in Library, See No. LT 3990/16/15]

gt s digerer sccye, dad ¥ af 2014-2015 & arftfes
gftrigor & uew gfer (RBodt aen il o) aen draadtidng
Ry

Braft aman Sreroret $Reegre, Fad b adf 2014-2015 B wriwzvr &
WpR gt s B v yfey (Redt den @ 2izasau)

[Placed in Library, See No. LT 3991/16/15]

weifdres sofoll poRbolel e, s B ad 2014-2015 ¥ arftfas
yferdgar &1 v yfer (3ot aen sPRh Jizasoun) aen craradfdme
A

wcifdias sorff oopbeer ademerdl, #Had & ad 2014-2015F
@Rl B wwr grt IJden B v gfer (fBedt qen sE)sh



Iz

[Placed in Library, See No. LT 3992/16/15]

si¥eese wie s 3, sntfiopr & ad 2014-2015 & aiftis

uftriger & v yfer (fBadt aen @[S Jemeon) aen cRarasiiann
(9) (=) gy

(3) sRccye wiz wien o, sndiepe & @i 2014-2015%
BRIBW Gt WopR grl Wwien & v yftr (fBedt aen spEEH
)|

[Placed in Library, See No. LT 3993/16/15]

a1 $f¥ece siiw syfirerR fibfort, wicrmrar & ait 2014-2015
¥ aftfs yferdger &1 v gfer (Bodlt aen 3@l v aen
(10)2) ey A

(@) 2mar sReeye sitw oyfderRr ffda, dlemwrm & af 2014-2015
& oriwr &1 R grr welien b v gfer (Bodt aer aEEh
IFHI0) |

[Placed in Library, See No. LT 3994/16/15]

R Reere v uRaw ostifpes, of Redl B ad
2014-2015 ¥ afits yRRcor & ww yRr (Red aer adsh
(L1)(=P)  sizpaur) aen Azaradiim o

(@) sf¥wel sRecye diiv ufles ushiforoer, of feell & ad
2014-2015 & ®riawur 6 weor gt wften 6 oo yfer (Badt
e PGl JIFaIn))|

[Placed in Library, See No. LT 3995/16/15]

(12) arRarer smaefter Jrar siférformr, 1951 &t arer 3 &1 Fuerar (2) & siceia weriaa aftraensii & vw-ud yfer (fGedt aen sE)s! sean) swn
Ucel U2 I -

(uwp) smaciier gferr Jan (3t 2ien @1 forIdern) Jelerer faform, 2014, s
25 spra, 2015 & sea & siud 3 aiféRaen e n.awt.fer. 656(ar)
31 yop1forT gu &
(@) smachi gferr 3 (Aeon) Jfolear formr, 2014, s 25 sprea, 2015 &
913 B Iolue] 31 Jiffryden Jizen J.al.for. 657(ar) 3 ywIfde gu

(cfter) omcfler gonaifers ar (diast e @1 forIdGr) gar Adohers faform,
2014, st 25 swra, 2015 dara & Iong A SRREO AT
an.o1.for. 658(ar) 3t yaTidr gu 2

(arz) smacfter gomifors Jiar (Aerer) gt ol form, 2014, St 25 swpred,
2015 & s & Iro1ae, 3 sIffRcen e A.@l.for. 659(ar) 3 gaprfonT
gu A

(dfr) smcfier gferer JAar (fast 2Awcen @1 forrder) g Aoleer faférme, 2014,
St 16 Rriaser, 2015 & smd & Aomd A sfiRden e .ol
706(ar) 3 yaifart ae

(we) smacfler uferr dar (Acor) gerr ielwor form, 2014, s 16 Raw,
2015 ¥ smre O o 3 siftRyden ixen An@r e 707(3r0) 3 yarfde
e

(3mer)  smacfter aor Jan (iast Fizcen @1 fOrrer) dien Jolteror fafsrmer, 2014, St
16 faasar, 2015 > smea b s A aifiryden e @ for.
708(ar) a1 yaifart ge A

(am3) smaelter ao1 dar (Actor) dolerot forrr, 2014, o 16 Brwas, 2015 &
o131 A5 A5 3 aifeien cn n.at.for. 709(ar) I yestiar gu A

[Placed in Library, See No. LT 3996/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, on behalf of my colleague Shrimati Nirmala Sitharaman, I beg to lay on the Table



a copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 30 of the Tobacco Board Act, 1975:-

(1) S.0.2396(E) published in Gazette of India dated 3rd September, 2015, authorising the Tobacco Board to admit the traders/dealers of the
Tobacco to purchase the excess unauthorized tobacco at the auction platforms by charging penalties as fixed by the Government in the
State of Andhra Pradesh.

(2) S.0.2397(E) published in Gazette of India dated 3rd September, 2015, relaxing the operation of the provisions of Section 10(1) of the
Tobacco Act, 1975 in the State of Andhra Pradesh.

[Placed in Library, See No. LT 3997/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, on behalf of my colleague Dr. Mahesh Sharma, I beg to lay on the Table a copy
each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) (i) Review by the Government of the working of the India
Tourism Development Corporation Limited, New Delhi, for
the year 2014-2015.

(ii) Annual Report of the India Tourism Development Corporation
Limited, New Delhi, for the year 2014-2015, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 3998/16/15]
(2) (i) Review by the Government of the working of the Donyi Polo
Ashok Hotel Corporation Limited, Itanagar, for the year 2014-
2015.

(ii) Annual Report of the Donyi Polo Ashok Hotel Corporation
Limited, Itanagar, for the year 2014-2015, alongwith Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 3999/16/15]
3 O Review by the Government of the working of the Utkal Ashok
Hotel Corporation Limited, Puri, for the year 2014-2015.
(i) Annual Report of the Utkal Ashok Hotel Corporation Limited,
Puri, for the year 2014-2015, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 4000/16/15]
@ () Review by the Government of the working of the Madhya
Pradesh Ashok Hotel Corporation Limited, Bhopal, for the

year 2014-2015.

(i)  Annual Report of theMadhya Pradesh Ashok Hotel
Corporation Limited, Bhopal, for the year 2014-2015,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 4001/16/15]
> @ Review by the Government of the working of the
Kumarakruppa Frontier Hotel Private Limited, New Delhi, for

the year 2014-2015.

(i) Annual Report of the Kumarakruppa Frontier Hotel Private
Limited, New Delhi, for the year 2014-2015, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 4002/16/15]



(6) (i) Review by the Government of the working of the Pondicherry
Ashok Hotel Corporation Limited, Puducherry, for the year
2014-2015.
(i)  Annual Report of the Pondicherry Ashok Hotel Corporation
Limited, Puducherry, for the year 2014-2015, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 4003/16/15]
(7) (i) Review by the Government of the working of the Ranchi
Ashok Bihar Hotel Corporation Limited, Patna, for the year
2014-2015.

(i) Annual Report of the Ranchi Ashok Bihar Hotel Corporation
Limited, Patna, for the year 2014-2015, alongwith Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 4004/16/15]
@ M Review by the Government of the working of the Punjab
Ashok Hotel Company Limited, Chandigarh, for the year 2014-
2015.

(i) Annual Report of the Punjab Ashok Hotel Company Limited,
Chandigarh, for the year 2014-2015, alongwith Audited
Accounts and comments of the Comptroller and Auditor

General thereon.

[Placed in Library, See No. LT 4005/16/15]
9 O Review by the Government of the working of the Assam
Ashok Hotel Corporation Limited, Guwahati, for the year

2014-2015.

(i)  Annual Report of the Assam Ashok Hotel Corporation
Limited, Guwahati, for the year 2014-2015, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 4006/16/15]

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI RAJIV PRATAP RUDY): Madam, on behalf of my colleague Shri Mukhtar Abbas Naqvi, I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Central Wagf Council, New Delhi, for the year 2014-

2015, alongwith Audited Accounts.
(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Wagf Council,

New Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 4007/16/15]

(2) A copy of the Approval of Scheme for Dissolution and Reconstitution of the State Wagf Boards for the States of Andhra Pradesh and Telangana
Order, 2015 (Hindi and English versions) published in Notification No. S.0.2452(E) in Gazette of India dated 8th September, 2015 issued under
Section 102 of the Wagf Act, 1995.

[Placed in Library, See No. LT 4008/16/15]

(3) A copy of the Wagf Properties Lease (Amendment) Rules, 2015 (Hindi and English versions) published in Notification No. G.S.R.663(E) in Gazette
of India dated 26" August, 2015 under sub-section (3) of Section 12 of the Wagf Act, 1995.

[Placed in Library, See No. LT 4009/16/15]

et diqrert 3 s dicht (off sreiter Rrear) & sweerer adicen, & duoft aiféiferew, 1956 &t ener 619@ &t suemar (1) ¥ sicela Beerfeaa uqi & ww-uvw yfer (fRodt e
3@)afl FiFaravn) AN UCTT U2 THRII G 1=

(1) (ww) sf¥eor Yot def¥or wos chsa wreder fifies, of RBecft & ad 2014-
2015 & wriaur & @R g seflem



(c) ¥ ver defyor wus gfisa msﬂ'més,aéﬁwﬂ@aémﬂ—
2015 @1 aftfe yitdea, JRaudfdn e den 3o w2 ferigm-
ARSI B R,

[Placed in Library, See No. LT 4010/16/15]
(2) (ew) P2 Rifirds, oré Reedl 1 ad 2014-2015 ot afifes yferdeat,
SrEmEERT A e 36 W RrRigm-necEmEiers & Rwrn,
(@) BRw s, of Recht & ad 2014-2015 & wriwwr 6 @R gra
Fafia

[Placed in Library, See No. LT 4011/16/15]
(3) (e®) @il Yerd Ul foifdes, ordl fad & ad 2014-2015 & wriaur
@l IR g deiem
(c1) wiwur o ol ffies, adl gjad o af 2014-2015 @ afdao
yferigat, st 7 den 3a1 u? feriqa-Aernudisnes & feuaforen
I

[Placed in Library, See No. LT 4012/16/15]
(4) (e) el foepra foem fefies, o feeell & ad 2014-2015 & @rimau &t
AIDIR G Felatn |
(cY) Yer Rt forowr forfirds, ord feeht @t ad 2014-2015 ar anfifas yferdgar,
Sramudifene AR aen 3o1 U2 Priqu-aedanmudisi & Rufren,

[Placed in Library, See No. LT 4013/16/15]
(5) (w) 3R Yo @il wridew i i RS, of Rec B af 2014-
2015 & wrlasaur & Frewe grar weftem
(Gi)) 3dpes Yo B3R wrulen sitw iR Rifis, of el ar af 2014-
2015 @1 affes gferdeor, dxmudfder A aen Jal Ul Brigw-
srarrEnudlgras & fRuafirer,

[Placed in Library, See No. LT 4014/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (SHRI UPENDRA KUSHWAHA): Madam, I beg to lay on the
Table:

(1) A copy of the Annual Report (Hindi and English versions) of the
Kendriya Vidyalaya Sangathan, New Delhi, for the year 2014-2015,
alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government
of the working of the Kendriya Vidyalaya Sangathan, New Delhi, for
the year 2014-2015.

[Placed in Library, See No. LT 4015/16/15)

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF SHIPPING
(SHRI PON RADHAKRISHNAN): Madam, I beg to lay on the Table:

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(i)  Review by the Government of the working of the National
Highways Infrastructure Development Corporation Limited,
New Delhi, for the year 2014-2015.

(i) Annual Report of the National Highways Infrastructure
Development Corporation Limited, New Delhi, for the year
2014-2015, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 4016/16/15]
(2) (i) A copy of the Annual Administration Report (Hindi and English
versions) of the Mumbai Port Trust Pension Fund Trust,

Mumbai, for the year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Mumbai Port Trust Pension
Fund Trust, Mumbai, for the year 2014-2015.



[Placed in Library, See No. LT 4017/16/15]

(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (4) of Section 124 of the Major Port Trust Act, 1963:-

(i) G.S.R.919(E) published in Gazette of India dated 1t December, 2015, approving the Jawaharlal Nehru Port Trust Employees
(Recruitment, Seniority and Promotion) Amendment Regulations, 2015.

(ii) G.S.R.819(E) published in Gazette of India dated 30th October; 2015, approving the Paradip Port Trust Employees (Recruitment,
Seniority and Promotion) Amendment Regulations, 2015.

(iii) G.S.R.820(E) published in Gazette of India dated 30t October, 2015, approving the Mormugao Port Trust Employees (Recruitment,
Seniority and Promotion) Amendment Regulations, 2015.

(iv) G.S.R.821(E) published in Gazette of India dated 30t October, 2015, approving the Kandla Port Trust Employees (Recruitment,
Seniority and Promotion) Amendment Regulations, 2015.

(v) G.S.R.887(E) published in Gazette of India dated 19t" November, 2015, approving the Tuticorin Port Trust Employees (Recruitment,
Seniority and Promotion) Amendment Regulations, 2015.

[Placed in Library, See No. LT 4018/16/15)

(vi)  G.S.R.888(E) published in Gazette of India dated 19" November, 2015, approving the New Mangalore Port Trust Employees
(Recruitment, Seniority and Promotion) Amendment Regulations, 2015.

(vi)  G.S.R.889(E) published in Gazette of India dated 19™" November, 2015, approving the Jawaharlal Nehru Port Trust Employees
(Recruitment, Seniority and Promotion) Amendment Regulations, 2015.

[Placed in Library, See No. LT 4019/16/15]

(4) A copy of the Notification No. S.0.2122(E) (Hindi and English versions) published in Gazette of India dated 5" August, 2015, regarding
appointment of Officer, mentioned therein, of the National Highways Authority of India to exercise the powers and discharge the functions conferred
on it under various sections, mentioned therein, of the National Highways (Land and Traffic) Act, 2002 issued under the said Act.

[Placed in Library, See No. LT 4020/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): Madam, I beg to lay on the Table:

(1) (i) A copy of the Annual Report (Hindi and English versions) of
the National Institute of Biomedical Genomics, Kalyani, for
the year 2014-2015, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by
the Government of the working of the National Institute of
Biomedical Genomics, Kalyani, for the year 2014-2015.

[Placed in Library, See No. LT 4021/16/15]

(2 (i) A copy of the Annual Report (Hindi and English versions) of
the Birbal Sahni Institute of Palaeobotany, Lucknow, for the
year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Birbal Sahni Institute of
Palaeobotany, Lucknow, for the year 2014-2015.

[Placed in Library, See No. LT 4022/16/15]

(3) (i) A copy of the Annual Report (Hindi and English versions) of
the Maharashtra Association for the Cultivation of Science-
Agharkar Research Institute, Pune, for the year 2014-2015,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the



Government of the working of the Maharashtra Association
for the Cultivation of Science-Agharkar Research Institute,
Pune, for the year 2014-2015.

[Placed in Library, See No. LT 4023/16/15]
(4) (i) A copy of the Annual Report (Hindi and English versions) of
the National Innovation Foundation-India, Ahmedabad, for
the year 2014-2015, alongwith Audited Accounts.
(i) Statement regarding Review (Hindi and English versions) by
the Government of the working of the National Innovation
Foundation-India, Ahmedabad, for the year 2014-2015.

[Placed in Library, See No. LT 4024/16/15]
(5) (i) A copy of the Annual Report (Hindi and English versions) of
the Indian National Academy of Engineering, New Delhi, for

the year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Academy
of Engineering, New Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 4025/16/15]
(6) (i) A copy of the Annual Report (Hindi and English versions) of
the International Advanced Research Centre for Powder
Metallurgy and New Materials, Hyderabad, for the year 2014-

2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the International Advanced
Research Centre for Powder Metallurgy and New Materials,

Hyderabad, for the year 2014-2015.

[Placed in Library, See No. LT 4026/16/15]
(7 (i) A copy of the Annual Report (Hindi and English versions) of
the Vigyan Prasar, Noida, for the year 2014-2015, alongwith

Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Vigyan Prasar, Noida, for
the year 2014-2015.

[Placed in Library, See No. LT 4027/16/15]
(8) (i) A copy of the Annual Report (Hindi and English versions) of
the Wadia Institute of Himalayan Geology, Dehradun, for the
year 2014-2015, alongwith Audited Accounts.
(i) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Wadia Institute of
Himalayan Geology, Dehradun, for the year 2014-2015.

[Placed in Library, See No. LT 4028/16/15]
(9) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(i)  Statement regarding Review by the Government of the
working of the National Research Development Corporation
Limited, New Delhi, for the year 2014-2015.

(i) Annual Report of the National Research Development
Corporation Limited, New Delhi, for the year 2014-2015,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 4029/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT SINHA): Madam, I beg to lay on the Table:



(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Insurance Regulatory and Development Authority,
Hyderabad, for the year 2014-2015.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Insurance Regulatory
and Development Authority, Hyderabad, for the year 2014-
2015.

[Placed in Library, See No. LT 4030/16/15]

(2) (i) A copy of the Annual Report (Hindi and English versions) of
the Goods and Services Tax Network, New Delhi, for the
year 2014-2015, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Goods and Services Tax
Network, New Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 4031/16/15]

(3) A copy each of the following Notifications (Hindi and English versions) under Section 27 of the Insurance Regulatory and Development Authority
Act, 1999:-

(i)  The Insurance Regulatory and Development Authority of India (Insurance Advertisements and Disclosure) (Amendment) Regulations,
2015 published in Notification No. F. No. IRDAI/Reg./19/109/2015 in Gazette of India dated 9t November, 2015.

(ii)y  The Insurance Regulatory and Development Authority of India (Acquisition of Surrender and Paid Up Values) Regulations, 2015 published
in Notification No. F. No. IRDAI/Reg./15/105/2015 in Gazette of India dated 22"9 September, 2015,

(ii)  The Insurance Regulatory and Development Authority of India (Other Forms of Capital) Regulations, 2015 published in Notification No. F.
No. IRDAI/Reg./20/110/2015 in Gazette of India dated 17t" November, 2015.

(iv)  Notification No. F No. IRDAI/RIf11/101/2015 published in Gazette of India dated 26" August, 2015, Insurance Regulatory and
Development Authority of India after consultation with the Advisory Committee constituted under Section 101B of the Insurance Act,
1938 and with the previous approval of the Central Government making the said notification.

[Placed in Library, See No. LT 4032/16/15]

(4) A copy each of the following Notifications (Hindi and English versions) under section 296 of the Income Tax Act, 1961:-

(i)  The Income-tax (18" Amendment) Rules, 2015 published in Notification No. G.S.R.923(E) in Gazette of India dated 2"d December, 2015,
together with an explanatory memorandum.

(i)  The Income-tax (15t Amendment) Rules, 2015 published in Notification No. 5.0. 2791(E) in Gazette of India dated 12th October, 2015,
together with an explanatory memorandum and corrigendum thereto published in Notification No. S.0.2888 dated 21.10.2015.

[Placed in Library, See No. LT 4033/16/15]

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (SHRI BABUL SUPRIYO):

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-

(i) Review by the Government of the working of the National
Capital Region Transport Corporation Limited, New Delhi,
for the year 2013-2014.

(i)  Annual Report of the National Capital Region Transport
Corporation Limited, New Delhi, for theyear 2013-
2014alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 4034/16/15]
(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-

(i Review by the Government of the working of the National
Capital Region Transport Corporation Limited, New Delhi,
for the year 2014-2015.



(i)  Annual Report of the National Capital Region Transport
Corporation Limited, New Delhi, for the year 2013-2014
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 4035/16/15]
(3 (i) A copy of the Annual Report (Hindi and English versions) of
the Building Materials and Technology Promotion Council,
New Delhi, for the year 2014-2015, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Building Materials and
Technology Promotion Council, New Delhi, for the year

2014-2015.

[Placed in Library, See No. LT 4036/16/15]
(4 (i) A copy of the Annual Report (Hindi and English versions) of
the Central Government Employees Welfare Housing
Organisation, New Delhi, for the year 2014-2015,

alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Government
Employees Welfare Housing Organisation, New Delhi, for

the year 2014-2015.

[Placed in Library, See No. LT 4037/16/15]
(5 (i) A copy of the Annual Report (Hindi and English versions) of
the Rajghat Samadhi Committee, New Delhi, for the year
2014-2015, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajghat Samadhi
Committee, New Delhi, for the year 2014-2015.

[Placed in Library, See No. LT 4038/16/15]

(6) A copy of Notification No. 5.0.2327(E) (Hindi and English versions) published in Gazette of India dated 25™ August, 2015, continuing to assign
the additional charge of the post of Claims Commissioner for Delhi Metro Rail Corporation Limited to Shri Satish Chandra, General Manager (Legal),
DMRC for a further period upto 3™ January, 2016 or until further orders, whichever is earlier, for the purpose of adjudicating upon claims for
compensation in respect of accidents involving the death of, or bodily injury to person, or damage to any property arising out of the working of the
Delhi Metro issued under Section 48 of the Metro Railway (Operation and Maintenance) Act, 2002.

[Placed in Library, See No. LT 4039/16/15]



